
F.No. 01 (03)/Roster /CESTAT /2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No, 2, R.K. Purarn, New Delhi-110066

Dated: 13.04.2021

O~DER NO.54 of2021

Hon'ble President is pleased to order the sitting commencing from 03.05.2021
to 02.07.2021 for CESTAT,Mumbai as follows:

CORAM PERIOD WORKS ASSIGNED

Hon'ble Mr. Justice Dilip Gupta, President, and From 10.05.2021 Excise Division Bench
Sh. C.). Mathew. Hon'ble Member (Technical) To 12.05.2021 Matters.

From 03.05.2021 Chamber work
Dr. D. M. Mishra, Hon'ble Member (Judicial) To 06.05.2021

Sh. S. K. Mohanty, Hon'ble Member [ludicial] and From 03.05.2021 Customs Division Bench
Sh. P. Anjani Kumar, Hon'ble Member (Technical) to 21.05.2021 and Matters.

from 26.05.2021
to 02.07 2021

Sh. C.). Mathew, Hon'ble Member (Technical] and From 03.05.2021 Excise Division Bench
Sh. Ajay Sharma, Hon'ble Member (Judicial) tu 07.05.2021 and Matters.

from 13.05.2021
to 02 07.2021

Sh. Sanjiv Srivastava, Hon'ble Member (Technical} and From 03.05.2021 Service Tax Division
Dr. Suvendu Kumar Pati. Hon'ble Member (judicial) to 02.07.2021 Bench Matters

From 2405.2021 Customs and Service Tax
to 25.05.2021 Division Bench matters

Sh. Ajay Sharma, Hon'ble Member (Judicial) From 10.05.2021 Single Member Matters
to 12.05.2021

Note:
1. All part heard matters are released to be heard afresh by Regular Bench as per the above Bench
constitution on the respective dates on which they are posted.

2. In the event of leave/tour of any Member in a DB, the matter will be taken up by the other DB
presided by the senior most Member. And the other Member in the DB will hear SM cases.

3. On every Friday afternoon special bench sitting, if any, will be notified with the approval of
the available Senior Member of Murnbai

4. In the event of non suung of II Bench, the adjourned dates of listed matters will be available on the
website www.cestatnew,eoy.in In the link "Daily orders"

\
By Order I

-L--l
(Bineesh Kumar K. S.)
Registrar

Copy to:-

SPSto Hon'ble President/Hon'ble Members/P.A. to Registrar/Deputy Registrar, Mumbai /Bar
Association, Mumbai/Commission,r (AR), Mumbai/Notice Board/Website/Guard File/Office
Copy. \\.

Deputy Registrar



F.No. 01(03)/Roster /CESTAT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block Np. 2, R.K. Puram, New Delhi-l10066

Dated: 13.04.2021

ORDERNO. 55 of2021

Hon'ble President is pleased to order the sitting commencing from 03.05.2021

to 02.07.2021 for CESTAT,Ahmedabad as follows:

PERIOD CORAM WORKS ASSIGNED

From 03.05.2021 Hon'ble Mr. [usjice Dilip Gupta, President and Sh. Customs, Excise and
to 05.05.2021 Raju, Hon'ble Member (Technical) Service Tax Division

Bench Matters
From 03.05.2021 Sh. Ramesh Nair, Hon'ble Member (Judicial) Single Member
to 05.05.2021 Matters
From 06.05.2021 Sh. Ramesh Nair, Hon'ble Member (Judicial) and Customs, Excise and
to 02.07.2021 Sh. Raju, Hon'ble Member (Technical) Service Tax Division

Bench Matters
Note:

1. From 03.0S.2021 to OS.QS.2021if the Hon'ble President is on leave/tour, Sh. Rarnesh Nair,
Hon'ble Member (Judicial) will sit in the DB.

2. In the event of non sitting' 01 a Bench, the adjourned dates of listed matters will be available on
the website www cestatnevvIi!)\, in 111 the link "Daily orders"

B~rJ
(Bineesh Kumar K. S.)
Registrar

Copy to:-
SPS to Hon'ble President/Hon'ble Members/P.A. to
Ahmedabad/Bar Association, Ahmedabad/Commissioner
Board/Website/Guard File/Office Copy.

Registrar / Asst. Registrar,
(AR), Ahmedabad/Notice

Deputy Registrar



F.No. 01 (03)/Roster /CESTAT /2021

Customs, Excise land Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi-110066

Dated: 13.04.2021

qRDER NO.56 of 2021

Hon'ble President is pleased to order the sitting commencing from 03.05.2021

to 02.07.2021 for CESTAT,Allahabad as follows:
I PERJOri---] ---CORAM - -----1-- WORKSASSIGNED--I

: From 20.05.2021 to i_-H-o-n'ble IMr. Justice Dilip G~p-t-a-.-. ~stoms. Excise and serVi~~
: 21.05.2021 President and Sh. P. V. Subba Rao, . Tax Division Bench matters
f--_.>......C..:...:...=..;_~~'--_1 __ ...:cH:...:o-'-'n-=·bl~Member (Technic?l) J

No Bench NIL·

I
I

__ l ~

Note:
1. In the event of non sittin& of a Bench, the adjourned dates of listed matters will be available on
the website Www cestatnew.goy ill in the link "Daily orders"

By Order'

.4_.__ J
(Bineesh Kumar K. S.)
Registrar

Copy to:-

SPS to Hon'ble President/Hon'ble Members/P.A. to Registrar / Asst. Registrar, Allahabad/Bar
Association, Allahabad/Cornmisstoner (AR), Allahabad/Notice Board/Website/Guard
File/Office Copy.

Deputy Registrar



F.No.Ol(03)/Roster/CESTAT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Purarn, New Delhi-l l 0066

Dated: 13.04.2021

ORDERNO.57 of 2021

Hon'ble President is pleased to order the sitting commencing from 03.05.2021

to 02.07.2021 for CESTAT,Chandlgarh as follows:

PERIOD CORAM WORKS ASSIGNED

From 03.05.2021 to Sh. Ashok Jindal, Hon'ble Member (judicial] Single Member
02.07.2021 . Matters
Note:

1. In the event of non sitting of a Bench. the adjourned dates of listed matters will be available on
the website www.cestatnew.~oy in in the link "Daily orders"

By Order \~ __J
(Bineesh Kumar K. S.)
Registrar

Copy to:-

SPS to Hon'ble President/Hon'ble Members/P.A. to Registrar/Dy. Registrar, Chandigarh/Bar
Association, Chandigarh/Commissioner (AR). Chandigarh/Notice Board/Website/Guard
File/Office Copy.

~ ...

Deputy Registrar



F.No. q1 (03)/Roster /CEST AT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No; 2, R.K. Puram, New Delhi-110066

Dated: 13.04.2021
I

O~DER NO. 58 of2021

Hon'ble President is pleased to order the sitting commencing from 03.05.2021
I

to 02.07.2021 for CESTAT,Ban~alore as follows:

I WORKSASSIGNED I
! Customs, Excise and I

Service Tax Division
Bench Matters

----j

_ _J_~_i_:;_:_:r_s__ MeJ

From 03.05.2021 to! Sh. S.S.Garg, Hon'ble Member (Judicial)
21.05.2021 and from I I

26.05.2021 to
02.07.2021

Note:

1. In the event of non Sitting of a Bench, the adjourned dates of listed matters will be available on
the website www cestatnew ~Qy.jn in the link "Daily orders".

By Order \

~ j
(Bineesh Kumar K. S.)
Registrar

Copy to:-

SPS to Hon'ble President/Hon'ble Members/P.A. to
Bangalore/Bar Association, Bangalore/Comrnissioner
Board/Website/Guard File/Office Copy,

Registrar/Deputy Registrar,
CAR), Bangalore/Notice

>~}--
Deputy Registrar



F.No.01(03)/Roster /CESTAT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K.Puram, New Delhi-l10066

Dated: 13.04.2021

ORDERNO.59 of2021

Hon'ble President is pleased to order the sitting commencing from

03.05.2021 to 02.07.2021 for CESTAT, Kolkata as follows:

PERIOD CORAM WORKS
ASSIGNED

From 27.05.2021 to Hon'ble Mr. Justice Dilip Gupta, President and Customs,
28.05.2021 Sh. P. V. Subba Rao, Hon'ble Member (Technical) Excise and

Service Tax
Division Bench
matters

From 03.05.2021 to Sh. P. K. Choudhary, Hon'ble Member (Judicial) Single Member
26.05.2021 and matters
from 31.05.2021
02.07.2021

Note:
1. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on
the website www.cestatnew.goy in in the link "Daily orders".

By Order

-L---__l
(Bineesh Kumar K. S.)
Registrar

Copy to:-
SPS to Hon'ble President/Hon'ble Members/EA. to Registrar/Deputy/Assistant Registrar,
Kolkata/Bar Association, Kolkata/Oyo Commissioner (AR), Kolkata/Notice
Board/Website/Guard File/Office Copy.

Deputy Registrar



F.No. 01(03)/Roster/CESTAT /2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No.12, R.K. Puram, New Delhi-110066

Dated: 13.04.2021

ORDERNO.60 of2021

Hon'ble President is pleased to order the sitting commencing from 03.05.2021

to 02.07.2021 for CESTAT,Chenhai as follows:

,---_. -~-------~-T--WORKS--i
ASSIGNED .PERIOD CORAM

---~-------+----------------
From 17.05.2021 . Hon'ble Mr. Justice Dilip Gupta, President and
to 19.05.2021 ISh. P. V. Subba Rao. Hon'ble Member (Technical)

(Afternoon) I '
From 03.05.2021 I Ms. Sulekha Be¢vi C. S., Hon'ble Member (judicial)
to 02.07.2021 I ---+------------
From 03.05.2021 [ Sh. P. Dinesha. Hon'ble Member (Judicial)
to 02.07.2021'---"-=_;;_::..:..:...:....:..::..=..:::;_=--_-'- L----------- -

I Customs, Excise
! and Service Tax
I Division Bench
I Matters
I Single Member I
i Matters ~I Single Member I
I Matters '

Note:

1. In the event of non sitting of a Bench. the adjourned dates of listed matters will be available 011 the
website www.cestatnew tiDv.in in the link "Daily orders"

\
By Order \)..__l
(Bineesh Kumar K. S.)
Registrar

Copy to:-
SPS to Hon'ble President/Hon'ble Members/FA. to Registrar/Deputy/Assistant Registrar,
Chennai/Bar Association, Chennai/Commissioner CAR), Chennai/Notice
Board/Website/Guard File/Office Copy.

Deputy Registrar



F.No. 0'1(03)/Roster /CESTAT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Purarn. New Delhi-ll0066
,

Dated: 13.04.2021
OI,WER NO. 61 of2021

Hon'ble President is pleaseid to partially moidify the roster order no. 35 of 2021

for CESTAT, New Delhi from 03;05.2021 to 05.05.2021 for CESTAT, New Delhi as

follows:

PERIOD CORAM

From 03.05.2021
to 05.05.2021

ISh. P. V. Subba Rao, Hon'ble Member (Technical) and
i Ms. Rachna Gupta, Hon'ble Member (Judicial)
!

___ -L.... ._ ..__ . ._ _.__ _

Customs, Excise
and Service Tax
Division Bench
Matters

Note:

1. If the Judicial Member is on leave/tour. Sh. Anil Choudhary, Hon'ble Member (Judicial) will sit in the
DB.

2. In the event of non sitting of al Bench. the adjourned dates of listed matters will be available on the
website WWw ccstatnew (NY in in the link "Daily orders"

By Order

-L_J
\

(Bineesh Kumar K. S.)
Registrar

Copy to;-
SPS to Hon'ble President/Hon'ble Members/P.A. to Registrar/Deputy Registrar/Bar
Association/Oyo Chief Commissioner (AR)/Notice Board/Website/Guard File/Office Copy,

Deputy Registrar



F.No. 01(03)/Roster /CESTAT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No, 2, R.K. Purarn, New Delhi-110066
,

Dated: 13.04.2021
I

ORDERNO.62 of2021

Hon'ble President is pleased to partially modify the roster order no. 35 of 2021

for CESTAT, New Delhi from 10.05.2021 to 12.05.2021 and from 24.05.2021 to

28.05.2021 as follows:

From 10.05.2021 Sh. Anil Choudhary, Hon'ble Member (Judicial) and
!-t.:..::o:....:1::..;:2:.;_.0::...:5:...:...2=-0::...:2::...:1~____,Sh. P. V. Subba Rao, Hon'ble Member (Technical)
From 24.05.2021
to 25.05.2021 and
Afternoon from
27.05.2021 to
28.05.2021

WORKS
ASSIGNED

I
' Customs, Excise
, and Service Tax
Division Bench
Matters

PERIOD CORAM

___ J

Note:

1. If the Judicial Member is on leave/tour. Ms. Rachna Gupta, Hon'ble Member (judicial) will sit in the

DB.

2. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website wwW cestatnew,i:0Y,in if) the link "Daily orders".

By Order 1
I

~--J
(Bineesh Kumar K.S.)
Registrar

Copy to:-
SPS to Hon'ble President/Hom'ble Members/FA. to Registrar/Deputy Registrar/Bar
Assoctation/Oyo Chief Cornmissioner (AR)/Notice Board/Website/Guard File/Office Copy.

Deputy Registrar


